CENTRAL ADMINISTRATIVE TRIBUNA
JAIPUR BENCH, JAIPUR "

ORDERS OF THE BENCH

OA No. 202/2013

<

Date of Order:_ 05.03.2013

Mr. P.N. Jatti, counsel for applicant.

sheets for the reasons recorded thereln

(ANIL KUMAR)
MEMBER (A)
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/F‘. ~ OA No. 202/2013

CENTRAL ADMINISTRATIVE TR; BU
JAIPUR BENCH, JAIPUR

ORIGINAL APPLICATION NO. 202/201

Kota, presently as dlsmlssed Sub Inspector,l Ce
Narcotics. '

Mr. P.N. Jatti, counsel for'applicant.
. - | VERSUS

1. Union of India through the Secretary to’ the Govt of-"j
India, Department of Narcotics, M|n|stry of Fmance';“v
Department of Revenue, North Block, New. Delhl_ S

2. Commissioner Narcotics, Ind|a 19, Mal MuraJ, G allOI‘-.,f': '
6, Gwalior-MP. SR

3. Chief Commissioner, Central Excise,v‘*
Service Tax, Bhopal, MP. R

Résporidents

ORDER (ORAL



L)

OA No. 202/2013

the applicant dated 29.12.2012 (Annexure A/i:,Q):f,i accordance

with the provision of law expeditiously.
2. Having considered the request madepﬁonf;b; alf ofé the‘f
applicant, the Revising Authority i.e. the Chlef Commlssmner

Central Excise, Custom and Service Tax, Bhopal (Respondent No

3) is directed to consider and decide the revision petltlon dated.
29.12.2012 (Annexure A/10), filed by the aplpllcan,tagalnst_.:the
Order-in-Appeal dated 28" September, 2012 (YSUpr:a“)A,‘, ',str‘ictly ln -
accordance with the provision of law and shall 'pass fa”reaso'ned |
and speaking order expeditiously but in any case not later than a |
period of three months from the date of recelpt of a' coptl of th|s

order.

3. If any prejudicial order against the interestof the' applicant
is passed by the Revising Authority, the appllcant W|ll be at
liberty to challenge the same by way of ﬂllng the substantlve

Original Appllcatlon as per rules.

4, With these observnatlons and directlon‘s the Orlglnal'

Application stands disposed of with no order ‘as to costs :

Pl Jat Jc. 5 Awat
(ANIL KUMAR) (JUSTICE K. S RATHORE)
MEMBER (A) MEMBER (Jﬂ) '
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